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CENTRAL ADMINISTRATIVE TRIBURAL
PRINCIPAL BENCH, NEW DELHI.
CP-423/2001 in
OA-1521/2000
this the 1&8th day of September, 2001

raim Bagh.,

Hon ‘ble 3hi. 35
Hon'ble Dr. A

Sh. Sundeep Rumar
5/0 5h. Dalitg

R/oc K-160,

o YN SR

Faharganj. New Delhi-55.

{through 5h. M.K.
Sh. 5.K. HMalhi,
Director General o
Custom & Central
5th Filoor, Drum 5h
I.P. Estate,

dropped.
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both sides.
fi the light of the respondents letter
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